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NOTIFICATION

The 27th September, 2024

No. LGL.43/2024/8.– The following Act of the Assam Legislative Assembly which

was assented by the Governor of Assam on 25th September, 2024 is hereby published for general

information.

ASSAM  ACT  NO. XXI OF 2024

(Received the assent of the Hon'ble Governor on 25th September, 2024)
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THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024

AN

ACT

5672



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5673



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245674



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5675



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245676



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5677



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245678



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5679



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245680



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5681



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245682



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5683



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245684



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5685



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245686



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5687



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245688



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5689



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245690



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5691



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245692



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5693



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245694



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5695



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245696



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024 5697



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  20245698



THE ASSAM GAZETTE, EXTRAORDINARY,  SEPTEMBER  27,  2024

Guwahati :  Printed and Published by the Director, Directorate of  Printing & Stationery, Assam, Guwahati-21.

Extraordinary Gazette No. 881 - 100  + 10 - 27 - 09 - 2024.  (visit at– dpns.assam.gov.in)

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,

Legislative Department, Dispur, Guwahati-6.

5699


